
29.04.2015  J-1     PRONOUNCEMENT OF JUDGEMENTS(APPLET. JURISDICTION)

COURT NO. 1 
(DIVISION BENCH-1)
HON'BLE THE CHIEF JUSTICE
HON'BLE MR. JUSTICE RAJIV SAHAI ENDLAW

AT 10.30 A.M

1. W.P.(c) 3982/2015 CHANDRA SHEKHAR PETITIONER IN PERSON
VS. UOI & ORS. AJAY DIGPAUL, KUNAL PUNJ

M. ATYAB SIDDIQUI
JAYA GOYAL, ARJUN HARKAULI

2. LPA 41/2015 PARVEEN KUMAR BENIWAL SUNIL K. MITTAL 
VS. GOVT. OF NCT OF DELHI VIPIN K. MITTAL
& ANR. ZUBEDA BEGUM, SANA ANSARI

COURT NO. 28  
EXTENSION BLOCK (GROUND FLOOR) 
HON'BLE MS. JUSTICE SUNITA GUPTA

AT THE END OF BOARD

1. CRL.A 1238/2011 VIJAY KUMAR GUPTA F.K. JHA
VS. BIJENDER KUMAR PANWAR RAJIV SINGH

COURT NO.15
HON'BLE MS. JUSTICE DEEPA SHARMA

AT 10.30 A.M

1. W.P.(C) 16445/2006 M/S ASIAN RUBBER INDUSTRIES S.P. GAUTAM, ADIL RASHEED 
   CM APPL. 12577/2008 VS. VAKIL & ORS. ASHWANI KUMAR SAKHIJA

PUNEET SAINI

    HIGH COURT OF DELHI                            
    28th APRIL, 2015                            `  REGISTRAR (LISTING)



29.04.2015  J-2     PRONOUNCEMENT OF JUDGEMENTS(APPLET. JURISDICTION)



29/04/2015 FOR PRONOUNCEMENT OF JUDGEMENT
           
                 COURT NO. 11 
                         HON'BLE MR. JUSTICE SUDERSHAN KUMAR MISRA

    FOR PRONOUNCEMENT OF JUDGEMENT
28. CO.APPL.(M) 42/2015       IN THE MATTER OF SHARP       VIVEK  MALIK                 
                              CAPITAL PRIVATE LIMITED                                   

29. CO.APPL.(M) 44/2015       IN THE MATTER OF               ASP ADVOCATES
ZF COMPONENTS INVESTMENT 
PRIVATE LIMITED                

30. CO.APPL.(M) 47/2015       IN THE MATTER OF BAWEJA      RISHI  SOOD                  
                              REALTECH PRIVATE LIMITED                                  

31. CO.APPL.(M) 49/2015       IN THE MATTER OF ALL INDIA   RAJEEV KUMAR                 
                              FILM CORPORATION PVT. LTD. AND                              
                              OTHERS   
                                                 

***



29.04.2015                           FOR PRONOUNCMENT OF JUDGMENT  (ORIGINAL JURISDICTION)

COURT NO. 20  (OS-B) 
HON'BLE MR. JUSTICE JAYANT NATH 

     AT 10.30 AM

46. I.A. 12579/2014           KUMARI SUSHILA YADAV         SANJEEV SINDHWANI, K.K.SHARMA     
    In CS(OS) 364/2014        Vs. LT. COL. (RETD) ATUL     ASHUTOH CHAUDHRI, LATA KRISHNAMURTI 
                              CHAUDHARY                    PRITHA SRIKUMAR, KARAN KALIA, 

P.R. MALA, PRANAV DIESH

*****

COURT NO.  14 (OS-D)
HON'BLE MR. JUSTICE V. KAMESWAR RAO

    AT 2.15 PM

13. O.M.P. 301/2007           M/S BSES YAMAUNA POWER LTD.  DEEPAK KUMAR, VAIBHAV GAGGAR       
                              Vs. M/S TALUPULA ENGINEERING ABHIMANYU CHOPRA    
                              CO.                           

*****
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